1463 Written Answers
P. & T. EMPLOYEES

272. Shri B. N. Kauoreel: Will the
Minister of Communications be pleas-
ed fo state:

(a) the total number of employees
in the P. & T. Department category-
wise in the Lucknow Division; and

(b) the number of Scheduled Caste
employees in each of these categories?

The Deputy Minister of Communi-
cations (Shri Raj Babadur): (a)
and (b). The information is laid on
the Table of the House in fhe form
of a statement. [See Appendix IV,
annexure No, 90.]

Scheduled Tribes in Railway
SERVICES

f Shri Natawadkar:
273. Shri Y. M. Muknue:
Shri B. K. Patel:

Will the Minister of Railways be
pleased to state:

(a) how many Railway Officers be-

longing to Scheduleq Tribes in the
I, II, III and IV grades are serving in
the Railway Department;

(b) the number of officers and
clerks belonging fo the Scheduled Tri-
bes appointed in 1951-52, 1952-58 and
1953-54: and

(c) what steps have been taken by
Government to reserve vacancies for
Scheduled Tribes and to fill them?

The Deputy Minister of Railways
and Tramsport (Shri Alagesan) (a)
and (b). The information 1is being
collected and will be laid on the Table
of the House.

(c) The Scheduled Tribes enjoy a
reservation of 5 per cent. of the
vacancies fllled by direct recruitment
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in all Railway Services, Class I, II,
III and IV. There has been great
paucity of Scheduled Tribes cardidates
for the reserved vacancies owing to
their general backwardness. Response
from Scheduled Tribes candidates to
Superior Railway Services continue to
be very poor but for Class III and
IV vacancies the Railway Service:
Commission and the local recruiting
authorities have instructions to give
special attention to the recruitment of
Scheduled Tribes up to the quota of
vacancies reserved for them.
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The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a)
Yes. Only parcels which are delivered
through Indian Posf Offices in these
settlements have been so detained.

(b) The parcels have been held up
for completion of customs formalities.

(c) The number at present is esti-
mated to be about 5,000. Some parcels
have been lying there for about six
months.





